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NOTIFICATION
The 3rd August, 2023

Ne. LGL 11/2023/42.— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

. ASSAM ACT NO. XXXV OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. V) ACT, 2023
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{of Assam for the finencial year, defraying the tharges inrespect of the servicas. spechisd Incplumn, {2).of the-Schedule. dttr!ng thefinaric/al year 2007-08

ACT

o provide for ihe authorisalion &nd apprapration of moneys aut of llie Cansclidsted Find of the:Btate of Assam tomeet the ameunts.spent on cariain
servicss during e Financial year, 2007:08 1 excess of the-armount authorised orgrantad for the seid services.

Ba it anacted by the Assam Leglslativa Assembly fn the Seventy-fourth Year of the Rapubiic of india as tollows:

ShortTitie . Thiis Act may be called this Assam Appropriatiors {No. V)Act 2023

lssus of R:113,23,53,71600 2. Fromt and outof the Gonsolidated Furid of ths State of Assem the: -gums epecified in column (5} of the Schedule
from and uutof the amonnting i the aggregete fo the sum of. Rupees Ong Hundfsd' Thineen Crore Twenly Throe Lakh Fity Thres
Consolidated Fund of the State Thousand Ssvan Hungred And Sixteen shall ba demad to have. besn pald and-gpyfied 1o mept the:amounts spent

2007-08. Inexcass of the amount authcrised or granted for those serices for he-yean
3. Thesuins deemed to ‘fhave been pakd ani applied from’ and bul of the Consolidated Fund-of the State of Agsam shall|
Appropriation be appropiated for he services and purposes-expressed In the' Schaduls in relationto tha yearandrig on e Thidy Flié!
«day of March, 2008, ‘
THE-SCHEDULE.
[ See:Sactions 2 anil 3) _
m 7] N R -
: ' . ' 1 Sums NotExceeding
Crant RoJ Services end Pinposes " eharnedonthe |
Approptiion - N ey | comonaedfna| 08
= . | ’Rs- Rs, Rs. 5
Head of-State ~ Revonuo} , . 00) _ 189002,00]. 189002.00
4 |Eections T Revenwa] 160043000] opo} 16304300]
6 tendRevepe Revenue] 0:00f 753985110' 753085;00]
31 |UrbariDevalopment{T &:C P) Gapitall 123000000, 000] . . 1230000.00
34 |UrbanDevelopment (MAD) ' Gaplial © 14130000.00 - 000 14130000.00.
40 Salnfk Welfars Revenud _E408511.00] - 0400], £408511.00
42 Social Services , _ Revenue] . 100000.00 ogo] 100000.00
55 |Serculturmand Wesving T Gopial 622800000} .00 6229000:00
g0  |Cottege Industries S ' Gapital| 7232890.00 0.00 TZ52990.00
65  [Toudsm ' Revenue| 353658000 000 " 37636858:00]
70 [HlAreas " Capltal]l  1058862640.000 0,00 1056852840.00
' ' Revenug 457:35899.00 842847.00 466788B5.00
Totat ‘Capltalf 108567483000 T T pN0f 108567483000
Grand Total o b HFR410,72900 g42g8700] 113235371600
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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